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MINISTRY OF YOUTH AFFAIRS AND SPORTS
(Department of Youfh Affairs)
ORDER
New Delhi, the 18th December, 2012

Subject : Constitution of a Transition Committee for Rajiv Gandhi National Institute of Youth Development

8.0. 2965(E).—Rajiv Gandhi National Institute of Youth Development has been declared as an Institute of '

(RGNIYD).

National Importance and to this effect the Rajiv Gandhi National Institute of Youth Development (RGNIYD) Act, 2012 has
been notified to commence w.¢.f. 19-11-2012. A Transition Committee is hereby constituted for deliberating the various
issues and preparing the requisite framework for the transition. The Transition Committee consists of the following members

(in alphabetical order) :—
(i) Dr. N. R Madhava Menon, Vice Chancellor of National Law School of India, Bangaiore and NUJS,
Kolkata.
() Prof S.P Parasuraman, Director, Tata Institute of Social Sciences.
(i) Shri Suman Dubey, Member, RGF, Board of Trustees and Member—Prasar Bharti.
(iv) Dr.(Ms.) Syeda Hameed, Member, Planning Commission.
(v) - Representative from Department of Youth Affairs.
(vi)  Sh. P. Michael Vetha Siromony, Director, Rajiv Gandhi National Institute of Youth Development—

Lonveror.

2. The Trartsition Committee may take assistance from any person, if it so desires.

3. RGNIYD shall provide all secretarial assistance and logistic support to the Transition Committee. The expenditure
on travel and accommodation of the Members on their demestic visits, if any, shall also be borne by RGNIYD from its

budget.

4, This Order issues with the approval of the Competent Authority.

[F. No. 15-29/2012-RGNIYD]
RAKESH MOHAN, Jt. Secy.
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